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SOME HON. MEMBERS: Sir, we also associate oursclves with the concern
expressed by the Hon. Member.

MR. CHAIRMAN: I think, almost all sides arc associating. Netaji Subhash
Chandra Bose is a great hero. Whenever we see him even in films, we all feel
patriotism. I hope, the Government will take note of it.

AN HON. MEMBER: We should declare it a holiday. ...(Inferruptions)...

MR. CHAIRMAN: Declaring a day is different, holidaying is different. We
should not be seen as if we are always asking for holidays. So, please understand.
But sentimentally what he said is right. ...(Inferruptions)...

Incidents of misbehaviour with the passengers by some private airlines
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AES® g8 ©1 U Bl TARAISH B ofd A ATERT BT a1 IR ST 8kl 81,
T 39 9EsT Adhd ol 6 fode & Mint' @R B WX & — 'Airlines seen posting
higher profits in the Financial Year 2018 on fare hikes.' s?ﬂ Tqed | baggage P A
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SHRI SUKHENDU SEKHAR RAY (West Bengal): Sir, I associate myself with
the issue raised by Shri Harivansh.

SHRI RITABRATA BANERJEE (West Bengal): Sir, I also associate myself with
the issue raised by Shri Harivansh.

SHRI NARESH AGRAWAL (Uttar Pradesh): Sir, I too associate myself with
the issue raised by Shri Harivansh.

SHRI RAM KUMAR KASHYAP (Haryana): Sir, I also associate myself with
the issue raised by Shri Harivansh.

SHRI SANJIV KUMAR (Jharkhand): Sir, I also associate myself with the issue
raised by Shri Harivansh.

PROF. RAM GOPAL YADAV (Uttar Pradesh): Sir, I also associate myself with
the issue raised by Shri Harivansh.

SHRI T. K. RANGARAJAN (Tamil Nadu): Sir, I also associate myself with the
issue raised by Shri Harivansh.

SHRI K. SOMAPRASAD (Kerala): Sir, I also associate myself with the issue
raised by Shri Harivansh.

SHRI VISHAMBHAR PRASAD NISHAD (Uttar Pradesh): Sir, I also associate
myself with the issue raised by Shri Harivansh.

SHRI ASHOK SIDDHARTH (Uttar Pradesh): Sir, I also associate myself with
the concern expressed by Shri Harivansh.
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SHRI NEERAJ SHEKHAR (Uttar Pradesh): Sir, I also associate myself with the
concern expressed by Shri Harivansh.

SHRI SURENDRA SINGH NAGAR (Uttar Pradesh): Sir, I also associate myself
with the concern expressed by Shri Harivansh.
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SOME HON. MEMBERS: Sir, we also associate oursclves with the concern
expressed by Shri Harivansh.
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Need to bring back the fishermen languishing in the jails in Pakistan

sft fremR ywe fue (SR yew): A 9aTdfa Aeled, § I ®Id § US
TEIYUl AT B IST IET & AFIAR, ORI & TsT & Al 9 §AR SR IS &
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g & 3iam &3 & o1 st 7 9, SherR €, 9 @) 98 JdY Y 91 8 A AR
ITE A A Y A 9 AN & IR W € S A UE B A B HER B
T 8, RTPT BIs YA arell AT S drell 8l 2

AaR, H 3MUd WEH W be WER A AGRY BIAT dredl § b S TGIAR
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SHRI NARESH AGRAWAL (Uttar Pradesh): Sir, I associate myself with the
issue raised by Shri Vishambhar Prasad Nishad.
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